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(c) tho number of Gosadan centres 
lOt up in the country, the places where 
they are set up with the number of cattle 
sogrelllted in each centre? 

THE MINISTER OF STATE IN TH l'Tl 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAlUB 
SHINDE): (a) No regular systematic survey 
has been made to find out the number of 
useless cattle in the country. However, the 
Cattle Preservation and Devolopment Com-
mittee set up by the Gov!. of India in 
1947 had estimated that about 8 % of the 
country's cattle population was unproduc-
tive and 2 % unserviceable. More recent 
estimates are not available. 

(b) Castration of scrub bulls/other 
undesirable young calves is undertaken 
by the Field staff of the State Animal Hus-
bandry Departments. A masscastration 
lCheme was also launched by the States 
in the ill Five Year Plan with a view to 
accelerating the tempo of castration work 
in the country. The number of animals 
castrated in 1967-68 is being collected 
from States. 

Gosadan centres have heen set up in 
remote forest areas with a view to segregat-
ing Old, infirm and unproductive cattle 
from areas where active cattle development 
work hilS been taken up. 

A total number of 22379 cattle were 
isolated (segregated) during the year 1967-
68 at such of the Gosadans for which 
information has become available. No 
steps have been tllken by Government to 
destroy useless cattle. 

(c) A total number of 79 Gosadans 
has been set up in the country. A state-
ment showing the locations of these 
Gosadaos and the number of cattle aegre-
.. tc<I in each centre is laid on the Table 
of the House. !Plaud in lire Library. 
See No. LT-26SI/68.) 

AmarI of Pro.ldeat FuDd due from 
PolIdidIIry Mills 

4206. SHRIBABURAOPATEL: Will 
the MiDl8ter of LABOUR AND REHABI-
UTATION be pleased to atate : 

(a) whether it is a CAl:! that three 
Pondichery MiUs, viz Analo-FnIlCh TClUiIe 

Limited, Swadeshi Cotton Mills and Shri 
Bharathi Mill. Limited have not paid 
Provident Fund amounting to RI. 7.39 
Iakbs, RI. IS.14 lakhs and RI. 12.56 lakll_, 
respectively; 

(b) whether it is also a fact that theae 
anears were allowed to be accumulated 
because of collusion botwoen the dirccton 
of the mills and the officials of the Provident 
Fund Scheme; 

(c) precise steps taken by Government 
to recover the arrears and the amount 
recovered; and 

(d) the reasons why legal steps are not 
taken against the directors and Provident 
Fund officials? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
(a) Yes, as on 31.S.1968 except that 
the amounts due from the Swadcshi Cotton 
Mills and Bharathi Mills were Rs. IS.41 
lills and Rs. 12.36 lakhs respectively. 

(b) No. 

(c) and (d). The following sums have 
since been recovered against the arrears 
referred to at (a) above:-

(i ) Anglo-French Tex-
tile Ltd. Rs. 1.42 lakhs 

( ii) Swadeshi 
mills. 

Cotton 
Rs. 0.63 lakhs 

(iii) Shri Bharathi Mills 
Ltd. Nil 

The Pondicherry Administration has 
been moved for sanctioning proceedings 
under the Revenue Recovery Act in the case 
of Shri Bharathi Mills Ltd. 

Certain proposala for clearance of the 
arrears by instalmcnts are under coosi-
deration in the caae of tIM other two MilIa. 

Delhi MIlk s..e. 
4207. SHRI BABURAO PATEL: 

Will the Minister of FOOD AND AGIU-
CULTURE be pleuod to 0(&110: 

(a) the dallo of iaccpti.on of the Delhi 
Milk Sebeme with the amount of total 
in~tso far; 
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(b) the types of milk tho Scheme aells 
wWh ita compoDellts and prices per litre; 

(e) the number of men and women 
employed; 

(d) whether a grant of Rs. 3.13 erores 
has been given by the Government for 
setting up a catOe-breeding centre at 
Moradabad; 

(e) if so, the reasons for delay in setting 
up the Centre; and 

(f) the number and type of cattle pur· 
chased durina the last 2 years and their 
cost? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRJ ANNASAHIB 
SHJNDE) : (a) The Delhi Milk Schorne start· 
ed functioning from 1st November, 1959. 
The total investment on the Delhi Milk 
Scheme up!o 31.3. 1968 is as given below:-

(i) Plant & Equipment Rs. 271.55 lakhs 

(ii) Building & Aircondi-
lioning Rs. 100.97 lakhs 

Rs. 372.52 luhs 

(b) Delhi Milk Schemes sells the follow· 
inB types of milk:-

Type uf mlIk ColllpOlJltIoa PrIce pel' 
Hire 

Standardised 5 ~~ fat content 
Milk and 8.5% rat Rs.l.04 

SNF (Solids not 
fat.) 

Cow Milk Minimum 3.5 % 
fat content and 
8.5+S.N.F. RI. 1.04 

Toned Milk 3 % fat content 
and 8.5% S.N.F. RI. 0.74 

Double toned I.S % fat content 
Milk IUId9%S.N.F. Ra.o.!O 

(e) Number of men and women emp. 
loyed in Delhi Milk Schcmc is indicated 
below:-

~r ltalf Part·tlme lllaif at 
Milk Depoll 

No. of mcn 1789 766 
No. of Women 43 1258 

(d) No, Sir. 

(c) Docs not arisc. 

(f) Docs not arise. 
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